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The following Bill was introduced in the Telangana Legislative
Assembly on 19th December, 2024.

L.A. BILL No. 16 OF 2024.

A BILL FURTHER TO AMEND THE TELANGANA PANCHAYAT
RAJ ACT, 2018.

Be it enacted by the Legislature of the State of Telangana in the
Seventy-Fifth Year of the Republic of India.

1. (1) This Act may be called the Telangana Panchayat Raj
(Amendment) Act, 2024.

(2) Save as otherwise provided in this Act, the provisions of this
Act shall come into force on such date as the State Government may, by
notification in the Official Gazette, appoint:

Pravided that different dates may be appointed for different
provisions of this Act and any reference in any such pravisions to the
commencement of this Act shall be construed as a reference to the
coming into force of that provision.

2. In the Telangana Panchayat RajAct, 2018 (hereinafter referred
to as principal Act), in section 2,-

(a) after clause (8), the following clause shall be inserted, namely,-

“(8A) “Dedicated Commission” means a Commission appointed
by the Government, to conduct contemporaneous rigorous empirical

enquiry into the nature and implications of the backwardness, within the
State, as per the guidelines laid down by the Hon'ble Supreme Court;

(b) in clause (35), after the words “first day of January”, the wards
“first day of April, first day of July and first day of October” shall be inserted.
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Amendment 3. in section 9,
of section 9.

Amendment
of section 17.

Amendment
of section 27.

Amendment
of section 37.

(a) in sub-section (8),
(i) the first proviso thereunder shall be omitted;
(ii) in the second proviso, the word “further” shall be omitted.

(b) after sub-section (11), the following sub-section shall be added,
namely,-

“(12) Notwithstanding anything contained in this section, whenever
a Dedicated Commission is appointed, reservations shall be made as
per the recommendations of such Commission, approved by the
Government.”.

4. In the principal Act, in section 17,

(a) in sub-section (10), in clause (a), the proviso thereunder shall
be omitted;

(b) after sub-section (12), the following sub-section shall be added,
namely,-

“(13) Notwithstanding anything contained in this section, whenever
a Dedicated Commission is appointed, reservations shall be made as
per the recommendations of such Commission, approved by the
Government.”.

5. In the principal Act, in section 27, in sub-section (1), the figure
and expression “23", shall be omitted.

6. In the principal Act, in section 37,

(a) In the marginal heading, after the word “Sarpanch”, the words
and expression “and Upa-Sarpanch” shall be inserted;

(b) in sub-section (1), after the word “Sarpanch” the words and
expression “(or) Upa-Sarpanch” shall be inserted;

(c) the paragraph under clause (v), shall be numbered as “(1A)”;

(d) in sub-section (1A) as so numbered, after the word “Sarpanch”,
the words and expression “(or) Upa-Sarpanch” shall be inserted,

(e) after sub-section (3), the following sub-section shall be inserted,
namely,-

“(3A). Where the Upa-Sarpanch has been, removed under sub-
section (1), he shall not be eligible for election as a member for a period
of six (6) years from the date of the removal’;

(f) after sub-section (6), the following sub-section shall be inserted,
namely,-

“(6A). Any Upa-Sarpanch aggrieved by an order of removal passed
by the District Collector under sub-section (1) may, within thirty (30) days
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from the date of the receipt of the order, prefer an appeal to the Grama
Panchayat Tribunal.

7. In the principal Act, in section 141, in sub-section (4), after the
word and expression “sub-section (2)", the words and expression “and
under sub-section (5)" shall be inserted.

8. In the principal Act, in section 144, after the proviso thereunder,
the following proviso shall be added, namely,-

“Provided further that, there shall be minimum of five (5) MPTCs in
each Mandal Praja Parishad.”.

9. In the principal Act, in section 146,

(a) in sub-section (9), in clause (a), the proviso thereunder shall
be omitted;

(b) after sub-section (10), the following sub-section shall be added,
namely,-

“(11) Notwithstanding anything contained in this section, whenever
a Dedicated Commission is appointed, reservations shall be made as
per the recommendations of such Commission, approved by the
Government.”.

10. In the principal Act, in section 147,

(a) in sub-section (9), in clause (a), the proviso thereunder shall
be omitted;

(b) after sub-section (14), the following sub-section shall be added,
namely,-

“(15) Notwithstanding anything contained in this section, whenever
a Dedicated Commision is appointed, reservations shall be made as
per the recommendations of such Commission, approved by the
Government.”.

11. In the principal Act, in section 173,
(a) in sub-section (7), in clause (a), the proviso thereunder shall
be omitted;

(b) after sub-section (8), the following sub-section shall be added,
namely,-
“(9) Notwithstanding anything contained in this section, whenever

a Dedicated Commission is appointed, reservations shall be made as
per the recommendations of such Commission, approved by the

Government.”.
12. In the principal Act, in section 176,

(a) in sub-section (7), in clause (a), the proviso thereunder shall
be omitted,
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Amendment
of section 201.

Amendment
of section 205.

Amendment
of section 237.

Amendment
of section 238.

(b) after sub-section (12), the following sub-section shall be added,
namely,-

“(13) Notwithstanding anything contained in this section, whenever
a Dedicated Commission is appointed, reservations shall be made as
per the recommendations of such Commission, approved by the
Government.”.

13. In the principal Act, section 201 shall be omitted.

14. In the principal Act, in section 205,
(a) in sub-section (1),
(i) for clause (a), the following clause shall be substituted, namely,-

“(a) any premises is/are needed for or likely to be needed for the
purpose of being used as a polling station for the storage of ballot boxes,
voting machines (including Voter Verifiable Paper Audit Trial),
accommodation for security forces and polling personnel and poll related
material after a poll has been taken, or for counting; or”;

(if) after clause (b), the following proviso shall be inserted, namely,-

“"Provided that such premises shall be requisitioned after the
issuance of the notification by the Election Commission:”.

(i) in the existing proviso, after the word “Provided”, the word
“further” shall be inserted.

15. In the principal Act, in section 237, in sub-section (1), after the
words “Every candidate”, the words “for post of Sarpanch, member of
Mandal Parishad Territorial Constituency and member of Zilla Parishad
Territoral Constituency” shall be inserted.

16. In the principal Act, in section 238,

(a) in sub-section (1), after the words “Every contesting candidate”,
the words “for post of Sarpanch, member of Mandal Parishad Territorial
Constituency and member of Zilla Parishad Territorial Constituency” shall
be inserted;

(b) in sub-section (2), for clause (a), the following clause shall be
substituted, namely,-

“(a) the Sarpanch of Gram Panchayat and members of Mandal
Parishad directly to the State Election Commission;”.
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Amendment of
Schedule.

in sections 3 and 7 of the Act, -

(1) In Bhadradri Kothagudem District, -

17. 1In the principal Act, in Schedule VIII, referred to

(i)  Sl.Nos.50, 63, 70, 76A, 76B and 76C and the entries relating
thereto shall be omitted;

(i) After Sl.No.76C as so omitted, the following Sl.No. with
entries thereto shall be inserted, namely,-
(1) (2) (3) (4) (5) (6) 7)__[(8)]
1 to 51, 52
to 90, 91 to
: 120, 121 to
76-p | Ehadrad? | Bhadrachalam e Bhadra- | 125, 127, | 2047.17 | 21
2 128, 129 to
135, - 132
133 to 207 4
(iii) SI.Nos.93A and 93B and the entries relating thereto shall be
omitted;

(iv) After SI.N0.93B as so omitted, the

with entries thereto shall be inserted, namely,-

following Serial Number

(1)

(2)

(3)

(4)

(5)

(6)

(7)

(8) |

93-C

BhadradriKot
hagudem

Burgampahad

Sara-
paka

Sara-
paka

1-te 35..39
to 42, 87 to
99, 102 to
145, 146 to
223, 224,
225, 226 to
260, part of
262, 263.

4244.18

19

(2) In Hanumakonda District, -

After SI.No.130, the following Serial Numbers with entries thereto

shall be added, namely,-

B. 167-2
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M @ [ o ) (5) (6) o[ ®
|
|
131, [Henumakonda |Athmakur  [Katakshapur  [Katakshapur | | to 246 1782.28 | 9
- | Lingamadugupa 727 to 744, 747 1o 759, 7T60P, 76] ._ I
132. |Hanumakonda |Athmak = 2 3 2
; umskonda (ARmaKr iy Peddapur 1 1038 10 1087, 1236 to 1265 Ll o
| = ]
133, |Henumakonda |Athmakur  [House Buzurg o 1 to 602 19105 | 9
* Buzurg
1 to 290, 296 to 381, 391 to 413, 416
134. |Hanumakonda |[Athmakur [Peddapur Peddapur 10 442, 527 to 726, 1264, 1266 to 1820.1 13
1299
135. [Hunumakonda !Athmakur |Agrampahad |Agrampahad | I 10292 118927 | 9
136. [Hanumakonda Athmakur (Choudia Palle [Siouo 110316 15203 | 11
137. |Hanumazkonda |[Athmakur  |Gudeppad Atmakur 8§34 to €70, 911 t0 916 91.12 11
138. [Hanumakonda |Athmakur [Kamaram Kamaram 1 to 467 1327.27 9
139. [Hanumakonda |Athmakur [Kothagattu Kothagattu 110284 1948.09 9
140. [Hanumakonda |Athmakur  [Malakpet Malakpet 110213 962.07 9
141. |Hanumakonda |Athmakur [Neerukulla Neerukulla I to 824 320921 | 13
142. [Hanumakonda |Athmakur [Penchikalpet [Penchikalpet | | o386 962.07 11
143. [Hanumakonda |Athmakur [Thirumalagiri |Atmakur 43 tp 48, 52, 66 to 74, 85. 138.01 9
291 to 295, 382 to 390, 414,415,443 to
144. [Hanumakonda {Athmakur |Akkampet \Peddapur 526,760P, 762 1o 818906 1o 1723.09 | 13
1037,1088 to 1234, 859 to 891
145. |[Hanumakonda |Athmakur |[Nagaiahpalle [Peddapur 819 to 858, 892 to 905 374 9
11042,49 to 51, 33 10 65, 75 to 84, 86
146. [Hanumakonda |Athmakur |Atmakur Atmalkur o 833, 871 t0 910, 917 to 1020 3617.08 | 15
147. [Hanumakonda |[Damera f:e“‘mmp“m Oorugonda | 20310217,21910298 = 88131 | 9
148. |[Hanumakonda [Damera Durgampet Oorugonda | 122 10 202,218 & 251 643.35 9
149. [Hanumakonda |Damera [Damera Damera I to 594 254420 | 13
150. |Hanumakonda |[Damera Dammannapet [Oorugonda 3326? TIID 430 4380094449 881.31 9
151. [Hanumakonda |[Damera Ii{ogilvai ‘Kogilvai 1 to 564 1658.04 | 11
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152, [Hanumakonda [Damera Ladella _|Ladcllu __1 _I-u 766 2900.18 | 11
_i_'il l_—!_a;umnkmda Damera Mustyalpalle  [Mustyalpalle | 1to 14, 17, 151 10 .":;';",;16 10513 1033.18 9
154, NManumakonda [Damera Oglapur O lupu I w240 116434 | 11
155. [Hanumakonda [Damera Oorugonda (Oorugonda ]43113 |c])24]3l7?:4251:; 153?299 S e 229137 | 13
156. [Hanumakonda [Damera Pasaragonda  |Pasaragonda | 1 to 390 1758.39 | 11
157. |Hanumakonda |[Damera Pulukurthy Pulukurthy | 1 to 547 2808.14 | 13
158. [Hanumakonda [Damera Singarajupalli iSingarajup 2l 1 to 204 923.38 9
159, [Hanumakonda [Damera Takkallapahad |[Mustyalpalle | 15 to 16, 18 to 150, 368 10 475 1122:39 |9
160. [Hanumakonda [Damera 'Venkatapur Venkatapur | | to 223 1083.14 o
161 [Hanumakonds [Nadikuda  [Kantathmakur [ @mak| | (0 109, 177 0 301, 305468 10 479 | 959919 | 1y
162. [Hanumakonda [Nadikuda [Sarvapur Sarvapur I to 194 556.1 9
|163. [Hanumakonds [Nedikuda ~[Ramakishtapur 2" @MY 110 Jﬁu’tﬁ'.iﬂ" f0 3080 10 AN oigaa |9
164. |Hanumakonda [Nadikuda l(ow{:'onda Kowkonda I to 334 1176.15 | 11
165. [Hanumakonda |Parkal Hybothpally Venkatapur | 246 to 403, 429 to 431 and 439 to 456 806.28 9
166. [Hanumakonda |Parkal Paidipally Paidipally 01 10 362 837.22 9
167. |[Hanumakonds [Parkal  |Vemkatepur  [Vemkatapur | } o0 245 40410428, 43010438 and | 105,15 | g
168. |Hanumakonda [Parkal  [Aliyabad St e o Sk e R
169. [Hanumakonda [Parkal Kamareddypally,) meddyp | 145 234 741 11
170. |[Hanumakonda [Parkal Laxmipuram  |[Laxmipuram | 1 to 389 1434.1 11
171. [Hanumakonda [Parkal Mallakpet IMallakpet 1to 437 1422.2 1.1
172. |Hanumakonda [Parkal (Nagaram Nagaram 363 10628 1880.37 | 13
173. [Hanumakonda [Parkal IPocharam Pocharam :;05;22;]3651;‘1:33,2 adel s 212332 | 11
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P lp
174. |Hanumakonda [Parkal Vellampally — [Vellampally | 1 10 343 2134.12 | 13
_I?_S Hanumakonda [Shayampet i:ryanayaklhan Koppula 200 to 246, 288 10 302 109.00 9
;?(: Hanumakonda  [Shayampet Naasimhulapa!lyE;t’akani[;;';. 291; SEIE AR SRR 173.10 9
177. |Hanumakonda [Shayampet |Arepally Shayampet | 21510 291,304 10 365 1022.14 7
178. |Hanumakonda Shay_ampct Appaiahpally  [Neredupally | 322 to 344,26 10 37,39, 40, 20 to 25 329.07 9
179. |[Hanumakonda [Shayampet [Nurjahanpally [Katrapally 535 10 672 : 397.23 7
180. |Hanumakonda |Shayampet |Sadanpally r](atrapally ;33,83}2,8382.33&853,];54,8[507 G 1983.25 9
181, [Hanumakonda [Shayampet [GangirenigudemKoppula 157 t0 199,303 to 424 37707 9
182, [Hanumakonda |Shayampet Gatlakaniparthy hG;llakanipan ég? (:;84:;8534112411012 1666‘8} Gt; 45[‘:.'7]0 llo 1395.23 11
183. |[Hanumakonda [Shayampet [Shayampet Shayampet | 1 1o 214,292 to 303,366 1o 548 1450.16 | 15
184, |Hanumakonda [Shayampet [Neredupally — [Neredupally | I to 19,38, 41 to 321, 345 t0 370. 842.36 S
1109, 11 to 18, 263 to 303, 365, 387,
185, [Hanumakonda (Shayempet Katrapally  [Katrapally ;gg ggg, o o 13 2 38,32’5 58,3;52 156236 | 9
858
186. [Hanumakonda [Shayampet |Rajupally Katrapally 312'62::3[; 62, 13:‘8’92(:)84[;5262'304 e 364, 924.25 9
187. |Hanumakonda [Sheyampet [Govindapur }‘;:dd"‘k"ﬁ"'"a 511 to 539,541 to 560, 578 to 767 98732 | 9
;8. Hanumakonda [Shayampet [Hussainpally  [Hussainpalle | 1to 193 588.36 7
189. [Hanumakonda [Shayampet [Jogampally liaoddakodep * ;;: 1203%4’ e n _301’309 i3l 690.39 9
190. |Hanumakonda [Shayampet Koppu-la I!(oppula 1 to 156, 247 to 287, 425 to 875. 211325 | 13
191. |[Hanumakonda [Shayampet “;‘:;';ﬁ“’ : ﬁi‘;‘;‘ﬂ“ I t0 204 80200 | 9
192. [Hanumakonda [Shayampet |[Mylaram Mylaram 1 to 605 1690.31 11
193, [Hanumakonda [Shayampet [Pathipaka Pathipaka 1to 720 219539 13_
194. |Hanumakonda [Shayampet [Peddakodepaka ;:‘makma tlo'?li}f i’f? ot 1175':‘,{”_,26;“31'11;43?9 259232 | 13




December 19, 2024]

TELANGANA GAZETTE EXTRAORDINARY

Pracath Pragathi : ;
! 195 |Hanumakonda Shayampet 1311;;::3;1 S]il':g:n]in 110310 137925 | #l |
Gatlakanipart| = ke 2 :
196. |[Hanumakonda (Shayampet [Surampet i { B0to 111,186 to 386, 439 834.03 9
197, {Hanumakonda [Shayampet (Taharapur Taharapur 1 to 388 1641.31 11
198. [Hanumakonda [Shayampet [Vasanthapur |Vasanthapur | 1 to 396 1636.13 9
(3) In Jangoan District, SI.No.1 to 20, 108, 109 and 110 and the

entries relating thereto shall be omitted.

(4) InJayashankar Bhupalapally District, -

(i) In Sl.No.12, for the entry in column (6), the following entry shall

be substituted, namely, -

(i)

—

1to 27, 29 to 107, 119 to 124, 157 to |
191, 203 to 1157, 1170 to 1173, 1121

to 1299.

In Sl.No.12A, for the entry in column (&), the following entry

shall be substituted, namely, -

(iii)

(6)
28, 108 to 118, 125 to 156, 192 to
202, 1158 to 1169, 1174 to 1220.

In SI.No.76, in column (8), for the entry “9”, the entry “11”
shall be substituted.

B. 167-3
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(iv) In SL.No.76A, in column (8) for the entry “5” the entry “7”
shall be substituted.

(v) In SlLNo.84, for the entries in columns (7) and (8), the
following entries shall respectively be substituted, namely, -

@ & |
890.05 {2

(vi) In Sl.No.84A, in column (8), for the entry “5% the entry il
shall be substituted.

(vii) In Sl.No.106, for the entries in columns (6), (7) and (8), the
following entries shall respectively be substituted, namely, -

(6) (7) (8)
1 to 94, 116 to 129, 151
to 160, 169, 170, 176 to| 1617.12 9
218. FHR

(viii) In SI.No.106A, for the entries in columns (6), (7) and (8), the

following entries shall respectively be substituted, namely,-

(6) (7) (8)
95 to 115, 130 to 150, 161
to 168, 171 to 175.

567.06 7

(ix) In Sl.No0.133, in Column (5), the Revenue Village “Kalikotapalli”
and the entries relating thereto in columns (6) and (7) shall be deleted.

(x) For Sl.No.133-Aand the entries relating thereto, the following
Sl.No. and entries thereto shall be substituted, namely,-
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(7)__1(8) ]

T (3) (4) G T i )
133-A | Jayashankar | Tekumatla | Kalikotapally Kalikotapally | 1to 386 | 2840.3 | 7

Bhupalapally |

(xi) Sl.Nos.172, 173, 176 to 183, 185 to 189, 191 to 196, 198 to
292, 317 to 356, 398 to 415 and the entries relating thereto shall be

omitted.

(5) In Jogulamba Gadwal District, -

(i) SI.N0.226 and the entries relating thereto shall be omitted.

(i) After SI.No.255 and the entries relating thereto, the following

SI.No. and entries shall be added, namely,-

(1) (2) (3) (4) (5) (6) (7) (8)
255A | Jogulamba | Manopad | A.Burdipad A.Burdipad | 1tn 160 1737.21 | 1
Gadwal : . |

(6) In Kamareddy Districtafter SI.N0.136 and the entries relating
thereto, the fallowing Sl.No. and entries shall be inserted, namely,-

Heh (2) (3) (4) (5) (6) @ [®]
136A | Kamareddy | Peddakodapgal | Babulgaon | Babuigaon | 1to 101 | 2866 114‘

(7) In KarimnagarDistrict, -

(i) Sl.Nos.32, 207, 298, 299 and 308 and the entries relating

thereto shall be omitted.

(i) In SI.No.50-A, in column (8), for the entry “7”, the entry "9”
shall be substituted.
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(i) In SL.No.130, -

(a) in column (6), for the entry "811”, the entry "915"
shall be substituted.

(b) in column (8), for the entry “13" the entry “11”
shall be substituted.

(iv) In SlL.No.132, in column (6), for the entry “169”, the entry
“170’ shall be substituted.

(v) In SILN0.132-A,-

(a) in column (6), for the entry “168", the entry “169”
shall be substituted.

(b) in column (8), for the entry "5”, the entry “7” shall
be substituted.

(8) In Khammam District,- SI.No.6 and the entries relating thereto

shall be omitted.

(9) In Mahabubabad District, -

(i) SI.No0.35-A, 216, 235, 237, 250, 251 and 252 and the entries
relating thereto shall be omitted.

(ii) After Sl.No.40, the following SI.No. and entries shall be

inserted, namely,-

O] @ (3) (4) C T (6) (7) [¢8)
40A | Mahabu | Kuravi Begavath | Modgulag | 287, 288, 289, | 283.18 7
babad Thanda udem 302, 303, 304,
307, 308, 309,
] 311, 314, 315,
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‘316, 319, 320,
| 321, 324, 325,
' 327, 328, 330,
' 334, 335, 336,
338, 339, 341,
342, 343, 348,
349, 351, 352,
353, 354, 355,
357.

(i) In SL.No.63, in column (8), for the entry “11”, the entry “9”
shall be substituted.

(iv) 1In Sl.No.69, in column (8), for the entry *7”, the entry “9°
shall be substituted.

(v) In SL.No.127, in column (8), for the entry “5”, the entry “7”
shall be substituted.

(vi) In SL.No.127-A, in column (8), for the entry "5%, the entry 372
shall be substituted.

(vii) In Sl.No.147, in column (8), for the entry “5”, the entry "9”
shall be substituted.

(viii) In SI.No.147-A, in column (8), for the entry “5”, the entry “9”
shall be substituted.

(ix) In SL.No.152, in column (8), for the entry “7”, the entry 11"
shall be substituted.

(x) In SLNo0.152-A, in column (8), for the entry “5”, the entry "9”
shall be substituted.

B. 167-4
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(xi) In SI.No.160, for the entries in column (6), (7) and (8), the

following entries shall respectively be substituted, namely, -

(6) 7 | @ |
1 to 102, 105, 215 to 243, 384.09 | 9 ‘

(xii) In SI.No.160-A, in column (8), for the entry "5, the entry WE
shall be substituted.

(xiii) In Sl.No.170, for the entries in column (7) and (8), the

following entries shall respectively be substituted, namely,-

(7) (8)
] 1870.18 11

(xiv) In SLNo0.170-A, in column (8),for the entry “5“, the entry fale o
shall be substituted.

(xv) In SI.No.264, in column (8),for the entry "11", the entry g
shall be substituted.

(xvi) In Sl.No.278,for the entries in columns (6), (7) and (8), the
following entries shall respectively be substituted, namely, -

) (7) (8)
1 to 31, 51 to 69, 80 to 86,

127 to 131, 154 part, 171 to 1477.34 11
190, 195 to 375.

(xvii) In SI.No.365, in column (8), for the entry “5”, the entry "7”
shall be substituted.
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(10)In Mahabubnagar District,-

(i)after SI.No.287, the following Sl.No. and entries shall be inserted,

namely,-
(1) (2) (3) (4) (5l (6] () _|(8)
287A | Mahabubnagar | Bhoothpur | AVR | Yelkicherla | 543 to | 485.26 | 7

Colony |- 625

(i) Sl.Nos.217 to 220, 230, 288 to 520, 565 to 611, 702 and 721

and the entries relating thereto shall be omitted.

(11) _In Mancherial District ,- SI.No.85, 91 to 93 and the entries

relating thereto shall he omitted.

(12) In Medak District, -

(i) In SL.No.132, in column (8), for the entry "13", the entry "11”
shall be substituted.

(i) In SL.No.173, in column (8), for the entry “11%, the entry el
shall be substituted.

(ili) In SLNo.242, for the entries in columns (6) and (7), the

following entries shall respectively be substituted, namely,-

(6) (7)
349 to 407, 409 to 432,
530.4

434 to 464, 471, 472.
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(13) In Medchal-Malkajgiri District,-

() In SLNo.3, in column (3), for the entry "Keesara”, the entry

"Muduchinthalapally” shall be substituted.

(if)

In SI.Nos.40, 42, 43, 44, 45, 46, 47, 50, 51, 52, 53 and 56, in

column (3), for the entry "“Shamirpet”, the entry “Muduchinthalapally”

shall respectively be substituted.

(iii)

02.09.2024, namely,-

The following entries shall

be omitted with effect from

S . Revenue Extent (in T;.
-y - n
bct{}l;l;:le District Mandal Village Village Survey Numbers Acres) Mem
bers
(1) 2) (3) 4) (5) © (U] (8)
Medchal- . " s 39610817 &
| MiBeaigirt Keesara Ankireddypally| Ankireddypally 867 t0 918 3105.39 11
1)1 w344 (2) 1
to 45=236-31.3/4
(3)1 o 15=74-05
Medchal- . i (4) 24 to
2 Malkajgiri Keesara Bogaram Bogaram 2%6-4-35172 (5) 2007.212 | 11
45 to 50=20-
13.1/2 (€) 0-A to
O-R=44.35
1t0395 81810
866, 919 to 920,
Kiinits 160 to 227, 248
Medchal- to 256, 258 to
4 Malkuigivi Keesara Keesara 260 6338.08 15
KeesaraDayar 1to 159,228 to
. 247,257,261 to
264
Medchal- YadgarpallyEa | 1 to 295 East, 1
2 Malkajgiri Bz Tadgarpelly st,West 10149 West, | 234600 | 13
6 iz Keesara | RewpullyDaya | RempallyDaya 110213 170634 | 9
alkajgiri ra ra
Medchal-
7 Malkiigi Keesara Cheeryal Cheeryal 1 to 357 2792.05 13
Medchal-
8 Malksjgiri Keesara Godumakunta | Godumakunta 1 to 180 876.32 11
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‘ [110167(97237
9 Mol Keesara Thimmaipally | Thimmaipalle and 11075 2060.04 1
Malica gy Dharmaram
10 Sﬂﬁ;?;:;‘, Keesara Narsampally | Narsampally 1 w045 519 7
S 535 to 537, 708
11 T Keesara Karcemguda Rampally 711,722 o 350.39 7
Malkajgin 718
12 Mcd_c_ha!—l Ghatkesar Ankushapur Ankushapur 1-283 2087.26 B
Malkajgin
13 MEdd} a_l-.‘ Ghatkesar Madharam Madharam 1-241 3244 7
Malkajgun
| 14 :,::;i;?;n Ghatkesar Aushapur Aushapur 1-369 225022 | 13
1 110 1058, 1197
Medchal- to 1285 and | to
15 A Ghatlesar Edulabad Edulabad 10 perad and 5879.00 15
Malkajgiri ;
.’ marpalliguda, Sy
| No. 808
16 E;i‘;?g:n Ghatkesar Ghanapur Ghanpur 1059 to 1196 10426 | 11
b rﬁ?;?;l;i Chatkesar Marpallyguda | Marpallyguda 11059 410.26 9
637,638,641,643
to 670, 672, 705 to
712, 714,715,726,
18 &A:ﬁ;;::;' Ghatkesar Chowdariguda Korremul 79 4?8234173;:1 i 1374.61 13
886 & Bade
Sahebguda
SyNa.ltod
1 10 62, 64 to
103, 136 to 145,
158, 168, 178 to
182,221 1o 228,
230 to 236, 238
Medabial: to 240, 244, 243,
19 Wialkajisic Ghatkesar Korremul Korremul 249,265 272, | 389919 13
277, 280, 254 10
636, 639, 640,
642 to 671, 672
to 704, 713,715
to 725, 728 to
750, 887 to 905
63, 104 to 135,
146 to 157, 159
to 167, 169 to
Medchal- 177, 183 to 220,
20 Malksigici (Ghatkesar Venkatapur Korremul 229, 237, 241, 730.12 9
] 1Tl 273 10 276, 278,
279, 281 to 293,
795 to 803, 810
g to 840

B. 167-5
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' R - i o iKachavanisingm' 12137 | ]
' am 2 _
| Medchal- i Kachivani j
21 ! Mﬂlkujglfl Cihatkesa singamm 126937 13
Muthvellyguda 1-83
Medchal- ; ; : % -
22 Malkajgiri Ghatkesar Prathapsingaram| Pratapasingaram 1-385 1024.13 11
2 Medchal- 2 .
23 Malkajgiri Medchal Railapur Railapur 1 10270 1150 &
37 Modohel. Medchal Muneerabad | Muneerabad I 10 82 78232 | I
Malkajgiri
Pisdiis 1to 41622,?465 o
38 e Medchal Pudur 36217 | 13
Malkajgiri
Gosaiguda 1-25.
Medchal- ! 1t0471,5521w0
39 Malkajgiri Medchal Gowdavelly Gowdavelly 560, 572 to 693 2095.1 13
' 323 0 341,
57 S:lid.‘"."i Shamirpet Rabaguda Shamirpet | 38553610552, | 62828 | 9
i 573 o 701
n Medchal- 5 : :
AP 453. 11
58 Malkajgiri Shamirpet Bomrasipet Bomrasipet 1 to 526 3453.28
1t0322,342 10
Medchal- ’ 384, 386 1o 535,
59 Malkaigici Shamirpet Shamirpet Shamirpet 553t0572,702 | 3335.36 13
RS to 704, 1034 to
1292

(14) After Medchal-Malkajgiri District and all the entries relating threreto,
the following District and entries shall be inserted, namely,-

Revenue Extent No. of
Sl. No.|District| Mandal Village village Survey Numbers (in Acrs) Mar:ber
(1) | (2) (3) (4) (5) (6) (7) (8)
1 [Mulugu [Venkatapur [Mallaiahpally \Adavirangapur 252 to 261 & 270, 271 110.39 9
39,42t048,52t054 & :
2 [Mulugu [Venkatapur [Chakravarthipally|Laxmidevipet 58, 921, 922, 940 to 944, | 170.34 9
950

3 |Mulugu [Venkatapur |Lingapur \Venkatapur 276 to 293, 1839 t0 1890 | 989.03

4 Mulugu |Venkatapur I:a]eshwarranpail Narsapur 1095 to 1103 1504.21

5 |Mulugu Venkatapur [Thimmapur Narsapur 1357%0 1331& 1427 to 447,22 7

6 [Mulugu [Venkatapur |Narsingapur Laxmidevipet |20, 23, 25 to 29, 402, 405,| 169.37 9
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-

407 to 410, 412, 414 to
417, 419, 420, 424 to 428,
430, 439, 441

Mulugu

\Venkatapur

Laxmipuram

Laxmidevipet

359

961.04 |

iMulugu

VVenkatapur

Papaiahpally

Narsapur

185 to 214, 276 to 392,
511 to 607,

1273.13

Mulugu

Velkalapui

Inchenchervupall
Y

Narsapur

991 to 1094

845.28

10

Mulugu

Venkatapur

Singaraguntapall
Y

Narsapur

608 to 777,

824.07

11

12

Mulugu

\Venkatapur

Narayanagiripally

Ramanujapur

874, 876 to 879, 890 to
899, 901 to 928, 930 to
945, 975

422.32

Mulugu

Venkatapur

Velthurlapally

Ramanujapur

822 to 824, 826, 827, 829,
984, 985, 995 to 1000,
1003 to 1013, 1015, 1017,
1018, 1020 to 1026, 1028,
1030, 1034, 1035, 1063,
1064, 1071 to 1073, 1079,
1082, 1084, 1086, 1097,
1098, 1101, 1103, 1114,
11155 F1737 1486 7 1B S;
1194, 1197, 1202, 1210,
1212, 1278, 1278/4/5,
1278/5

423.17

13

Mulugu

Venkatapur

Yellareddypally

Venkatapur

40 to 100, 1636 to 1760

1261.02

14

Mulugu

Venkatapur

Adavirangapur

Adavirangapur

1to 251, 262 to 269, 272to
993 '

2816.3

15

Mulugu

Venkatapur

Burgupet

Thimmapur&
Laxmidevipet

40, 41, 49 to 51, 55 to 57,
S9to 311, & 1to 131

2472.02

16

Mulugu

Venkatapur

Jawaharnagar

Venkatapur

254 to 275, 294 to 373

8212.08

17

Mulugu

Venkatapur

Keshavapur

Narsapur

47 to 184, 215 to 275,
1156 to 1356, 1482 to
1619.

3113:31

11

18

Mulugu

Venkatapur

Laxmidevipet

Laxmidevipet

1to19,21, 22, 24,312 to
358, 360 to 401, 403, 404,
406, 411, 413, 418, 421 to
423, 429, 431 to 438, 440,

442 to 993

1561.31

13

12

Mulugu

'Venkatapur

Narsapur

Narsapur

1 to 46, 393 to 510,
778 to 990, 1104 to
1155, 1620 to 1661

3255.38

156

20

Mulugu

\Venkatapur

Ramanujapur

Ramanujapur

1 to 821, 825, 828,
830 to 873, 875, 880
to 889, 900, 929, 946
to 974, 976 to 983,
986 to 994, 1001,
1002, 1014, 1016,
1019, 1027, 1029,
1031 to 1033, 1036 to
1062, 1065 to 1070,
1074 to 1078, 1080,
1081, 1083, 1085,
1087 t01096, 1099 to

5261.37

11
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[ 1 1100, 1102, 1104 to
; 1113, 1116 to 1172,
; i 1174 to 1185, 1187,
! 1188, 1190 to 1193,
‘ | 1195, 1196, 1198 to
! | 1201, 1203 to 1209,
! ' 1211, 1213 to 1277,
| 3 1279 to 1379.
|
i 1 to 39, 101 to 1635,
| 21 |Mulugu Venkatapur [Venkatapur Venkatapur 1761 to 1890 8768.07 15
| 22 [Mulugu|Venkatapur |Nallagunta |Nallagunta 1 to 642 642.01 25|
23 |Mulugu [Venkatapur Palampet Palampet 1to 579 3105.03 11
'__24_ Mulugu [Mangapet [Nimmagudem |Domeda 222 only 5297.33 9
25 |Mulugu Mangapet zgthurmntlagud Kamatipally 184 To 292 380.23 9
26 |Mulugu|Mangapet _|Brahamanapally [Brahamanapally 1 To 44/62 920.1 G
27 |Mulugu|Mangapet |Puredupally Puredupally .1 To64 945.00 9
|28 [Mulugu |Mangapet \VagodduGudem [Ramchandrunipeta 415/1 to 415/98 1722.36 9
29 |Mulugu|Mangapet |Kotha Mallur Mallur 348/573 to 349/8 684.23 9
30 |[Mulugu|Mangapet |Narsaigudem Cherupally 262 to 410/361 475.02 7
31 Mulugu [Mangapet Balannagudem |Cherupally 1to 181 52513 9
1 To 220 and 223 to
32 [Mulugu{Mangapet [Domeda Domeda 527 & 531/63 5554.08 9
33 |Mulugu [Mangapet |Kathigudem Kathigudem 1to 156 1522.09 9
34 Mulugu Mangapet Komatipally Komatipally 1 To 183 & 293 to 499, 8187.03 11
1To 346/3 & 348/1/1
35 [Mulugu Mangapet |Mallur Mallur to 348/1/27 & 350 To|3971.05 11
377/b
36 |Mulugu [Mangapet |Narsimha Sagar Narsimha Sagar 1 To 295/5 , 3997 11
37 IMulugu [Mangapet Z‘fama‘:ha"d'””'p Ramachandrunipeta 1To 414/® 1426.03| 11
38 Mulugu|Mangapet ‘:nk'“epa'”ma"a’aAkinepa\Iimaltaram 1To 58 1438.02|
39 |Mulugu [Mangapet |Bhuchampet Cherupally 410/362 To 410/576 | 580.01 9
1 To 261 & 540/99 &
40 |Mulugu {Mangapet |Cherupally Cherupally 654 & 878/2 2831.01 11
41 |Mulugu|Mangapet |Chunchupally Chunchupally . Ecléffégf?_nd 2338.05 L2
42 |Mulugu|Mangapet |Kamalapur Kamalapur (Ct) 1 To 302 and 339/4 | 5173.03 1,
43 |Mulugu|Mangapet |Mangapet Mangapet 1 To 251 2765.04 13
44 |Mulugu [Mangapet |Narsapur Bore |[Narsapur Bore 1 To 335/9/4 1330.03 11
45 |Mulugu|Mangapet [Ramanakkapet |Ramanakkapet 1 To 93/-& 175.00 11
46 [Mulugu|Mangapet [Thimmampet Thimmampet 1 To 471/A and 473 | 2614.03 13
1 To 147 and
47 Mulugu[Mangapet [Wadagudem 'Wadagudem 120127/2 10223.14 9
48 Mulugu|Mangapet |Rajupet Rajupet 1 To 371/9 791.09 11
Jeavantharaopall 221-298/58, 202,
49 |Mulugu [Mulugu y Bandarupally 205-220 544 9
90, 495, 490, 151,
152, 103, 117, 4488,
; 4482, 4477, 351, 338
50 |MuluguMulugu Shivathanda Ramchandrapur 305, 304, 4367, 4411, 400 Q9
4366, 4412, 175, 177,
179, 200
: 221/2-302/2, 344/3-
51 |[Mulugu [Mulugu Srinagar Mallampally 536/3, 195-198, 218- 648 9
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fepan T . 5 225 et
52 Mulugu |Mulugu Barigalapally Incherla i 11342405’ 1384 800 9
| 53 Mulugu Mulugu Banjarupally Incherla _ 347 - 456 1200 9
54 IMulugu[Mulugu  |Gurthurthanda |[Ramchandrapur 1302}%5?;7*319287' 400 9
55 [Mulugu [Mulugu Rainigudem Kothur 20 - 169 2004 1.9
56 [Mulugu [Mulugu Pegadapally Pegadapally 01-196 3708 9
3146-3149, 2991,
2996, 2998, 3183-
; 3185, 3179, 3180,
57 {Mulugu|Mulugu MuddunurthandalRamchandrapur 3539, 3469/2, 610 9
3464/2, 3464/1,
3861, 3860, 3857,
3855, 3854
58 |Mulugu Mulugu Panchotkulapally [Kothur 306 - 377 485 9
59 |Mulugu [Mulugu Bandarupalli Bandarupally ng,méio}éfoéfé?éﬁ 544 13
: | 139, 146, 147, 149,
60 [Mulugu [Mulugu [Bhupalnagar Ramchandrapur 151%'5571'32269;1132;9'
s 1480 1200 11
61 [Mulugu|Mulugu Devanagar Mallampally 267 - 494, 732-745 | 2035 9
62 [Mulugu Mulugu Incherla Incherla 1- 308, 951- 1579 2235 11
498-504, 451, 450,
A3 [Mulugu |Mulugu Dangalapalli Incherla 476, 477, 483, 484, 2505 13
478
- 64 Mulugu [Mulugu Kodishalakunta |[Ramchandrapur 5§37 -832 700 9
655 |Mulugu|Mulugu Kothur Kothur 1-19, 132- 397/15 | 2050 9
01- 61, 279- 500,
66 [Mulugu Mulugu Ramchnadrapur |Ramchandrapur 782-797, 950-1528 1400 | 11
67 Mulugu[Mulugu  |Abbapur Abbapur Uk e s 13
68 |Mulugu [Mulugu Ankannagudem |Ankannagudem 1to6l 82 7
69 |Mulugu|Mulugu Devagiripatnam |[Pathipally 67-384, 402 1200 11
70 |Mulugu [Mulugu Jaggannapeta Jaggannapet 1-654/j 3991 s Fill
71 |Mulugu [Mulugu Jakaram Jakaram 1/A - 771/B/2/R 7386 11
72 |Mulugu [Mulugu Kannaigudem |Kannaigudem 1-312/F 1355 9
73 |Mulugu [Mulugu Kasimdevipeta |Kasimdevipet 1-627, 1920, 1921 5730 11
74 |Mulugu [Mulugu Madanapalli Madanpally 1/A - 272/C 958 11
1-125, 137-185,
: 410-729, 764-1258,
75 |Mulugu |Mulugu Mallampalli Mallampally 1301, 1302, 1744, 3842 13
1759, 1800 - 1890
76 [Mulugu [Mulugu Md.Gouspalli Mallampally 1234- 1801 800 11
77 [Mulugu |Mulugu Mulugu Mulugu 1/A - 1279/A 3877 17
e < 1-66, 350, 349, 351-
78 |Mulugu [Mulugu Pathipalli Pathipally 1060 5829 43
79 |Mulugu [Mulugu Potlapur - |Potlapur 1/1/1-79/4 774 7
1 - 519, 594/8, 812,
80 [Mulugu[Mulugu Sarvapur Sarvapur 504/E, 1050, 103783 | 1638 9
\Venkatapur Wadagudem (Z) 1-117 1323.77
81 [Mulugu S Besthagudem Wadagudeni{G) 153 522.85 11
82 Mulugu;;nkatapur Nuguru Nuguru (Z) 1-124 1118.87| 9
83 |Mulugu |Venkatapur [BC Marrigudem [Venkatapuram (Z) 1,2,3,4,7,10, 11, | 150.15
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i am | | 12,13, 101, 102
, Venkatapur |, UppeduVeerapuram (Z) 1-89 830.75
84 ii‘-_’!u_lugu am vk Furam Burugudem 1-120 856.30 s
| T—— Rachapalli (G) 1-79 797.72
85 Mulugu EYy Rachapalli Mallapuram (Z) 1-12 _115.06 S
P | im Mallapuram(G) 1-97 345.00
_ UppeduVeerapuram (Z) 36-87 325.00
86 |Mulugu g;"kalap”r g&pe‘mveemp“ Uppedu (Z) 1-76 586.57 | 11
_ Koyabesthagudem (G) 1-87 732.32
Pujarigudem (G) 1-45 560.10
87 Mulugu g&“katap”r ?:nTaCha“drap” Ippagudem (7) 1-27 351,801 9
| B Chinnada(Z) 1-24 221.05
~' Venkatapur Bodhapuram (G) 1-37 567.82
88 Mulugu i Bodhapuram Thaniparthi(G) 1-41 285.15 9
Wlubaka(G) 1-7 800.15
Venkatapur |, . Thippapuram(G) 1-47 870.42
| 89 Mulugul,m, Thippapuram iz lipaka 1-19 fagasl. o
\Vadagudem(Z) 1-117 1322.62
g Vadagudem 1-53 522.85
i | Bandagudem 1-13 177.17
\Venkatapur . Marikala(G) 1-129 1360.12
90 |Muluguy, HEEEE Marikala Marikala(Z) | 1-8 50.55 2
Sudibaka(G) 1-15 168.30
Punemveerapuram(G) 2 1o B 114.60
- Punemveerapuram I 1-10 117.52
Kothagudem 1-55 1 459.75
Marrigudem 36-96 756.05
Venkatapuram(Z) 1-102 1001.80C|
\Venkatapur \Venkatapuram(G) 1-66 399.12
91 [Mulugul, Venkatapuram oo hapalli(Z) 1-79 800.07 | °
P Mallapuram(G) 139 345.20
Mallapuram(Z) 1-12 116.22
Nuguru 1-124 1118.87
UppeduVeerapuram 1-130 1156.25
Koyabesthagudem(G) 1-87 T2
Palem(Z) 1-93 605.20
Nenkatapur Uppedu 1-76 586.57
92 |Mulugu i Pathrapuram Burugudem 1-120 856.37 13
Narsireddigudem(G) 1-5 38.12
Sarakalanka i 2.10
Palem(G) 1-55 655.02
Barlagattugudem 1-30 190.80
Morravanigudem 1-117 1075.97
Venkatapur . Chinnada(Z) 1-24 221.05
93 |Mulugu s Mecrravanigudem Chinnada(G) 1.2 12.02 9
Ippagudem(G) 1-11 108.75
A Kothagudem 1-36 245.57
mannagudem(Z) 1-13 82.47
Nallaguntapalli 1-7 42.10
iankataptir Alubaka (Z) 1-81 1085.65
94 Mulugu M Alubaka Alubaka(G) 107 1568.80 11
Thippapuram 1-47 870.42
Kalipaka 1-19 669.12
Bodhapuram 1-38 567.82
Thaniparthi(G) 1-41 262.25











































































































































